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{By Hon.S.Zeheer Hasan, V.C.)

| This Writ Petition No. 1877 of 1982
on tranafer | _
hes beon received/from the Hon. High Court of Judicaty
at Allehzbed t‘,ﬁtl_-;.u Tribunal under Secticn 29 of
the Administrative Tribunals Act XIII of 1985. This

case relates to the purshase of a vehicle which is

not & service mattar in raspect of parsons ment ioned
under Soction 14 of the Act and this Tribunal has

no jurisdiction to decids the case., So the file | _
of the same be mtramm%ttad tc the Hon. High Court F*j
of Judicature at Allahsbad, b
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Vice ckélman Member (R)

Bated ths 20th Aun.,1987
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SECT JON OFFICER
Centnal Administrative 7 ribunal
Allahabad
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